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DEMAND FOR CEssION OF IUsIlM1R PROM 
INDIAN UNION BY PLBBlSClTE FIlONT 

·546. SHRI YAJNA DATI SHARMA: 
SHRI BRIJ BHUSHAN LAL: 
SHRI SURA] BHAN: 
SHRI JAGANNATH RAO 

JOSHI: 
SHRI SHARDA NAND: 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether it is a fact that the Plebis-
cite Front has been working for the suppon 
of such demands as cession of Kashmir 
from the Indian Union; 

(b) whetber sucb acts are treated as 
criminal oIIences under the provisions of 
the Unlawful Activities (Prevention) Act, 
1967; and 

(c) if so, Government's reaction there-
to? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): <a> to (c). 
The Plebiscite Front has been demanding 
the rigbt of self-<letermination for the 
people of Jammu and Kashmir Slate. No 
action ba$ been considered necessary SO far 
against the organisation. 

PROMOTION OF INTERNAL ToumSM 

·547. SHRI J. M. BISWAS: 
SHRI INDRAJIT GUPTA: 
SHRI VASUDEV AN NAIR: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to stale: 

(a> whether it is a fact that promotion 
of Internal tourism haa not been given pro-
per attention by Government; 
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(b) if so, the reasons therefor; 

(c:) whether Government have worked 
out any plan to promote internal tourism 
during the Fourth Plan; and 

(d) if so, the details thereof? 

TIlE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (a) and (b). The importance 
of promoting domestic tourism is fully 
recognised by Government and within the 
limits of available resources, efforts are 
made to provide facilities for domestic 
tourists. In addition, all the facilities 
available for foreion tourists are available 
for domestic tourists also. 

(c) and (d). We are planning to con" 
truct a chain of youth hostels for which a 
sum of RI. 25 lakh. is provided in the 
Fourth Plan. Also, a proposal to extend 
the benefit of the Hotel Development Loan 
Fund Scheme to 1 and 2 star hotels at 
key tourist centres is being processed. 

CoMMlTJ1!P. RE: WORKING OF MUSEUMS IN 
INDIA 

·548. SHRI SITARAM KESRI: 
SHRI CHENGALRAYA NAIDU : 
SHIU R. DARUA : 

Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to State : 

(a) whether Government have appoint-
ed a Committee to go into the working of 
MWlC:wm in India; 

(b) if so, the composition and the tamJ 
of reference of the Committee; and 

(c:) the time by which it would be ftoa.. 
!ising its report? 

TIlE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRIMATI IAHA-
NARA IAIPAL SINGH): (a) Yea, Sir. 
Government have appointed a Committee 
to review the working of only the Central 
MWlC:ums, narnely, the National Museum, 
New Delhi, the Salar lung Muaeum. 
Hyderabad and the Indian Muaeum, 
Calcutta. 

(b) The composition of the Committee 
is as follows:-

Chairma,. 
(i) Dr. M. S. Randhawa. 

Members 
(ii) Prof. Nurul Hasan, M.P. 

(iii) Dr. H. D. Sankalia. 

(iv) Dr. Moti Chandra. 

(v) Dr. S. T. Satyamurti. 

Membel"-Secretary 

(vi) Shri B. B. LaI. 

The terma of reference of the Committee 
are:-

(i) to review the working of the 
three Central Museums and to 
make recommendations for their 
improved functioning and in par. 
ticular to suggest measures for 
improving the security arIlIDgt-
ments in the museums; and 

(ii) to review the existing security 
arrangements of the protected 
archaeological monuments and 
sites and to recommend measures 
for strengthening them. 

(c) Government have not prescribed 
any time limit for the Committee to sub-
mit its report. The Committee, has, how-
ever, been asked to submit its report a. 
early .. possible. 

I'aooIu!ss MADB IN SBTTiKO UP OF NBIDU 
UNIVERSITY, NEW IlBuu 

·549. SHRI R. K. BIRLA: W .... ll the 
Minister of EDUCATION AND YOUTII 
SERVICES be pleased to state : 

(a) the progress so far made in setIlDJ! 
up the Nehru Univenity in New DeIhl; 

(b) the total amount so far spent 011 
the administrative wing of the University; 

(c) by whea the University will be llet 
up; and 

(d) what will be the characteristlc fea-
tures of the Univenity 7 




